In The Central Asministrative Trimunal
‘ Calcut ta Bengh

" gpC 17 ef 2080

(WR7466 of 1996)

Present : Hon'mle Mr. D. Purkayastha Jusicial Member

Hen' mle Mr. G, S., Min'wi» Administrative Mems ar

Mnashi Das Chak ladar
Y& pPlanning
Fer the Applicant : Ir, P, Chatterjees Aevecate

Fer th.he Respsnéents: Ms. U, «sa_nyalo‘ Aivoc?te.‘

Date af ‘:Drdcr : 23-3-23%

. URODER
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B, PURKAYASTHAs JM

"L, Advocate Mr, Ohatterjes for the applicint eses net
press the appligation sinee the Department has cemplied with the
order of the Trimuwnal. Ld. ARevecate NMs. 'SSnayvl appears en mehalf
of the alieged centempner. S50s s@pplicstien is €isgoses af,

ety
( GoS. Meingi ) ( Y. Purkayastha )
Ve mser( A) : Mamm er( J)
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